
THE UHATI H IGH COUR AT GUW HATI
(HIGH COURT OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.Vrr-38 I 2022 I LO836 I A

Shri Saptarshi Garg,

Jt. Registrar (Vigilance),

Gauhati High Court,
Guwahati.

From

To,

Sub:

Ref:-

Shri Jitu Mani Barman,

District & Sessions Judge,
Goalpara.

Dated Guwahati the

Station leave permission.

Your letter No. DJG/5300, dtd. 02.11.2023.

11"

(0 November, 2023.

Sir,

With reference to the above, I am directed to inform you that you
have been granted stataon teave permission, with the official vehicle, at own
cost, from the evening of 10.11.2023 tilt the morning of 14.11,2023.

The Addl. District & Sessions Judge, Goalpara and in his absence the
civil Judge & Assistant sessions Judge, Goalpara and in her absence the clM,
Goalpara and in his absence the in-charge CJM, Goalpara shall remain in charge of
your Couft and Office during your absence.

Yours faithtully,

gU_
,T. REGISTRAR ruIGI!.ANCE)

Memo NO.HC.WI-38/2022I10837/A. daH , 16- it_23

Copy to :

/
.y'.Th. Project Manager, Gauhati High Court.

I4--


